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payment of bOilus ior • .172-73 at a 
rate 'higher than 833 per cent. May 
I know 'what are the broad details of 
these agreements? Secondly, how is 
it and why is it that the Minister Ea) s 
that at different ports different ~ets "t 
agreements and arrangements have 
been arrived at? What are the reasonl 
for differentiation between one port 
and another in regard to a general 
question? 

SHRI RAGHUNA'fHA REDDY: 
only hope that the hon .. ~ember will 
not give cause to further troubles ill 
otber ports now. 

SHRI P. G. MAVALANKAR: Are 
there different problems at different 
ports and if so, what are those diffe-
rent problems? If the demand is the 
same, how can there be different 
agreements? 

SHRI RA'GHUNATHA REDDY: With 
your permission, Sir. I can give some 
details which the han. Member wants. 
At Cochin the bonus paid was lIbol'! 
1.2/3 per cent extra over and' above 
8.1/3 per cent; that comes to about 1/1 
per cent. At Mormugao. a settlement 
has already been arrive;t at for pay-
ment at bonus for 1972-'13 at the rate 
of 10 per cent on the gross salaries. At 
Calcutta discussions wel'l! held at thE' 
level of State Chief Minister and an 
agreement was arrived at on 28-9-1973 
for payment of interim bO:1uS at the 
rate of 37 days' average earnings. The 
adjudication award is awaited. In 
Madra" the registered and listed dock 
workers, the casual pool workers and 
the clearing and forwarding workers 
at Madras had gone on a st~ike from 
the second shift of 9-11-197J demanding 
a bonus of 20 per cent. We had advis-
ed the concerned authoriti~s to settle 
this matter. All a result of that, neg(,-
tiations were conducted and as a resulf 
of negotiations, the plIl'hes agreed te 
pay ten per cent and the workers aiso 
screed. These are some at the details 
which the han. Member wanted. 

Rataactri Aluminium Projed 

*67. SHRI SHANKER HAO SAV-
ANT: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether the final i!stimates at 
the Aluminium Project at Ratnagiri 
have since been prepared; 

(b) if so, what are the estimates;. 
and 

(c) whether any schedule has been 
drawn for completion of the Plant 
and if so, the broad outlines thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) 
Yes, Sir. 

(b) The capital cost of the project 
has been estimated as under: 

(Rs. crores) 

1. Mining Establishment 2.7 
2. Alumina Plant 20.6 
3. Smelter including Foundry 

and Properzi Mill 55.5 

Total. 78.8 

(c) The Project will be fully im-
plemented over a period of 60 months 
after sanction of the cost estimates. 
The alumina plant will be commis-
sioned in 50 months. The first pot-
line, which will produce half the 
projected quantity of metal, will be 
completed in 55 months and full 
production is expected to be achieved 
in 60 months. 

SHRI SHANKER RAO SAVANT: 
The carot of early implementation of 
the plant is being dangled before our 
eyes for the last twelve years 
but nothing tangible has come out so 
far. We would, therefore, like to 
know specifically whether it is a fact 
that some of the officers of the Bharat 
Aluminium are opposing this plant 
from time to time. I should like to 
give one example at the intransigence 
of officers. 
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MR. SPEAKER: The hon. Mem-
·ber should not give the reason him-
.8elf. 

SHRI SHANKER RAO SA'IT ANT: 
· Let me, therefore, know who has to 
sanction the cost estimates and when 
is he going to do it? 

THE MINISTER OF HEAVY IN-
DUSTRY AND STEEL AND MINES 
(SHRI T. A. PAl): The decision in 

· the matter of the Ratnagiri plant is 
.not taken by the ofticers of any Gov-
· ernment concern. The decision is 
taken by the Government. So, the 

·hon. Member need not have any ap-
prehension that the scheme will not 

· go through. 

SHRI .JAGANNATHRAO JOSHI: 
·It will meet the same fate of the 
Konkan Railway. 

SHRI SHANKER RAO SAVANT: 
· J wanted to know as to who is to 
.sanction the cost estimates and when 
.Jle is going to do -it. 

SHRI S. L.PEJE: Is it a fact that 
· this project was .originally planned 
· to go into production in 1974-75 and 
if so, what expeditious steps is the 

• Government contemplating to achieve 
{this object? 

·SHRI T. A. PAl: It would not be 
.possible for the plant to' go into pro-
.duction in 197-4-76, whatever might 
·have been the original idea that it 
,should be .JIut Ahrough. There are 
· some difficulties like transport, and · the . infra-structure problems have 
. .got to be settled. It·is no use going 
: into the construction of the plant 
: without looking ·into the other pro-
blems that are likely to be .;:reated. 
However, I can assur~ the House that 
the Government·is very keen that 
this public sector project must go 
1hrough as expeditiously as possible 
'.'y the end of the Fifth Five Year 
Plan. 

PROF. MADHU DANDAVATE: I 
· would like to know frOI1l the hon. 

Minister whether the Planning Com 
mission had already allocated for the 
Fifth Plan Rs. 45 crores for thE 
aluminium project at Ratnagiri and 
Rs. 90 crores for the aluminium pra-
ject at Korba and whether the 
Bharat Aluminium had made a plea 
and a request that the entire amount 
of Rs. 135 crores should be allocated 
only to the Korba project and whe-
ther the Planning Commission had 
given its consent to that. In the end 
I would like to know whether he 
would like to make his best effort to 
see, inspite of what he said earlier, 
knowing the backward development 

_ of this particular area, that at least 
by the end of the Fifth Five Year 
Plan ... 

MR. SPEAKER: The hon. Member 
should not put questions in the form 
of leading questions. 

PROF. MADHU DANDAVATE: It 
is a straightforward question and 
very much relevant, Sir. 

SHRI T. A. PAl: It may be true 
that the Planning CommissiOn had 
indicated an allocation of Rs. 50 
crores for the Ratnagiri project as 
against our demand for Rs. 78.82 
crores for the whole project. But 
there is no question of diverting this 
to anywhere else. We shall certainly 
see that the Planning Commission is 
persuaded to give us adequate re-
sources to complete this project be-
cause .... 

PROF. MADHU DANDAVATE: You 
have not replied whether Bharat 
Aluminium has requested that the 
entire allocation of Rs. 135 crores 
should be given to Korba. 

SHRI T. A. PAl: I am not sure 
whether they have requested. We, 
on the part of the Ministry, have 
been showing the utmost concern to 
see that this project is put through. 
The Maharashtra Government has 
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taken some steps in regard to ac· 
quisition of land and they have com-
mitted themselves to give power and 
so far as we are concerned, we are 
as keen in the development of Ratna-
giri as Korba. 

MR. SPEAKER: Next Question-
Question No. 68. 

Shri Indrajit Gupta-not here. 

Shri S. N. Mishra-also not here. 
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SHRI T. A. PAl: The Ratnagiri 
proj~ is expected to have a capa-
city ~.!:O .,rod uce 50,000 tonnes of 

aluminium metal per annum includ. 
ing 25,000 tonnes of conductor-grade 
wire rods with captive aluminia and 
mining facilities. We shall '::ertainly 
see that ancillary development takes 
place with the help of the State Gov-
ernment and this is provided with 
adequate raw materials. (In!emlp-
tion). 

MR. SPEAKER: I had made an> 
exception because of his birth place ... 

SHRI ATAL BIHARI VAJPAYEE:' 
According to the Constitution you, 
cannot distinguish on the basis of' 
birth or religion or language. (In-· 
terruption) • 

MR. SPEAKER: Order please. Next 
question. He has made it "ery 
clear. 

SHRI DHAMANKAR: I want to. 
ask a perfectly relevant question,. 
Sir .... 

MR. SPEAKER: Relevant ques-
tion, as if others are asking irrele-· 
vant questions .•.• 

SHRI DHAMANKAR: Sir, may I 
know from the hon. Minister whether 
some offices of the Bharat Aiumilllum' 
are being shifted from Ratnagiri to 
somewhere else? If that is so: does it 
indicate shitting of the project nis,,'1 . 

SHRI K. LAKKAPPA: M3Y I ask 
one last supplementary to the relev8ftl.., 
question? 

SHRI T. A. PAl: May I inlol'm the' 
hon. Member that what he asks ba:i' 
no relevance to the question under "on~' 
sideration? Naturally the hon. Mem· 
bers are exercised over the fact whe- . 
ther the Ratnagiri project is going to-
come into existence during the Fifth· 
Plan or not. It i8 a simple que.tion. 
I am holding out the promise tbat it 
will go throUJh. 




